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NATIONAL HUMAN
RIGHTS COMMISSION

Ministry Submits
Report of Labour
Law Violation at
Amazon’s Manesar
Facility to NHRC

REUTERS

Our Bureau

New Delhi: The ministry of la-
bour and employment Satur-
day said it has submitted Hary-
ana government’s detailed re-
portonlabour law violations at
an Amazon warehouse in Ma-
nesar to the National Human
Rights Commission (NHRC).

“The report mentioned viola-
tions of certain provisions of
labour laws by Amazon and in-
formed that the state govern-
ment has initiated legal action
as per provisions of the concer-
ned labour laws,” the ministry
said in a statement.

In its submission to the cen-
tral labour commissioner,
Amazon India accepted that
therewasa clearviolationof its
workplace safety standards at
its Manesar warehouse on May
16 and assured the government
of a prompt action in this re-
zard.

FOXCONN CASE

Thelabour ministry said italso
forwarded tothe NHRCareport
from the labour department of
Tamil Nadu, which probed alle-
gations of discrimination aga-
inst married women at Taiwa-
nese electronics major Fox-
conn's Chennai factory, which
manufactures iPhones.

The report cleared Foxconn,
saying there was no evidence
supporting claims of discrimi-
nation against married women
in recruitment and employ-
ment processes at Foxconn's
Chennaifactory.

The NHRC had issued notices
to the central labour ministry
and the Tamil Nadu govern-
ment, seeking a detailed report
in the Foxeconn case, taking suo
motucognizance of allegations
of discrimination by the com-
pany.
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NHRC ISSUES NOTICES TO STATES, UTS
ON WOMEN FORCED INTO SEX TRADE

NEW DELHI: The NHRC has issued notices to the
chief secretaries and the police chief of all the states
and union territories over reports that women are
allegedly being forced into sex trade by anti-social
elements on the pretext of providing them with
lucrative job opportunities. In a statement on Friday,
the National Human Rights Commission observed
the content of a news report quoting statements by
women arrested during a raid, if true, raises a seri-
ous concern relating to the life, liberty, equality and
dignity of women, irrespective of caste, religion and
geographical boundaries.
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Ashram deaths: NHRC notice to CS

https://timesofindia.indiatimes.com/city/indore/nhrc-notice-issued-for-deaths-at-
indore-ashram/articleshow/111525482.cms

Indore: National Human Rights Commission (NHRC) on Friday took cognizance of
deaths of children at a local ashram and issued notice to Madhya Pradesh chief
secretary seeking a detailed report within one week.

As many as six children had died and around 60 were admitted to the hospital after
spread of cholera at Shri Yugpurush Dham Boudhik Vikas Kendra from June 29 to
July 2. The ashram is also accused of hiding a death and allowing disposal of the
body without an autopsy.

The NHRC observed that being custodian of the children, it becomes the duty of the
ashram management and the supervising government officers to provide them with a
safe environment including hygienic food and proper medical care.

The commission asked the chief secretary to give a detailed report that includes the
present health status of the children and treatment records of those who died. NHRC
also sought to know the steps taken to improve the overall condition of the ashram
so that such incidents do not recur. The NHRC sought specific details about an
SDM, who was suspended on the allegations of behaving in an insensitive manner
while inquiring into the matter at the shelter home.

The commission has also asked its special rapporteur, Shri Umesh Kumar Sharma,
to visit the ashram to conduct a spot inquiry and submit a report at the earliest.

In Indore, district collector Asheesh Singh told reporters that the ashram had failed to
inform authorities about the spread of infection among the children. “If the
information would have been passed on, we could have saved some of those who
died,” he said.

On basis of an interim report submitted by a local probe committee, the collector had
sent a notice to the ashram management asking them why a criminal case should
not be registered against them for concealing information about the death and other
irregularities.

The ashram is expected to tender a reply by Sunday.

The ashram has a total of 204 inmates, including orphans and those suffering from
mental ailments. The first death was recorded at the ashram on June 29. Four
children died inside the ashram between July 1 and July 2 after suffering from
vomiting and diarrhoea, while another passed away on June 30 allegedly due to
seizures. TNN

We also published the following articles recently

Indore ashram gets notice over kids' deathLearn about the recent incident at Shri
Yugpurush Dham ashram in Indore where six children tragically passed away. The
administration has issued a showcause notice to the ashram, awaiting a response
within three days.111499760
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Indore child deaths: No FIR, ashram gets showcause noticelLearn about the ongoing
investigation into child deaths at Shri Yugpurush Dham ashram in Indore. The
management is facing scrutiny for not disclosing the deaths promptly. Stay updated
on the latest developments as authorities await a response from the
ashram.111503183

Five kids die of mystery illness at Indore ashram, 38 in hospitalTragedy strikes as
five children at an ashram in Indore succumb to a mysterious illness, while 30 others
are hospitalized. Authorities suspect food poisoning. The incident has sparked an
investigation and raised alarm in Madhya Pradesh.111446189
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'Boarding, healthcare, compulsory education’: Human rights body
issues advisory for protection of beggars

https://www.livemint.com/news/india/boarding-healthcare-compulsory-education-
human-rights-body-issues-advisory-for-protection-of-beggars-11720194377708.html

The National Human Rights Commission issued an advisory on Friday for the
protection and rehabilitation of beggars.

The National Human Rights Commission issued an advisory on Friday for the
protection and rehabilitation of beggars. The move is intended to address the “root
causes of begging” and provide such individuals with support and rehabilitation.
States and Union Territories have been asked to implement the recommendations
issued in the advisory and send an Action Taken Report within two months.

“Persons engaged in beggary face a number of challenges that impact their life and
dignity. Beggary is not only a socio-economic problem but also reflects the failure of
the society, where people are forced to beg to eke out their livelihood,” the document
said.

The document called for the formation of a national database of people engaged in
seeking alms before registering them in shelter homes and issuing identity cards. It
also sought to ensure adequate care and compulsory education for young children,
and vocational training for beggars.

The NHRC has also called for the establishment of an anti-begging framework and
called for the states and UTs to work towards decriminalizing begging.

Here are the highlights:

Develop a standardized survey format to create a national database of individuals
engaged in begging. Collect and update detailed information regularly on an online
portal accessible to stakeholders such as authorities, nodal agencies, and shelter
homes. Include various parameters in the database, such as gender, age, family
status, health issues, place of origin, and previous economic activities

Register individuals in shelter homes and issue identity cards. Ensure shelter homes
provide essential services, including healthcare, registration assistance, and financial
services. Organize camps to disseminate information on government welfare
schemes and employment opportunities.
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Provide proper boarding, lodging, and healthcare services in shelter homes. Ensure
access to mental health counseling, de-addiction, and rehabilitation services. Link
residents with government medical assistance and insurance schemes

Ensure free and compulsory education for children aged 6-14 years involved in
begging. Provide early childhood care and education for children up to 6 years old
whose parents are involved in begging.

Establish an anti-begging framework and work towards decriminalizing begging.
Undertake anti-poverty and poverty alleviation measures, and enact laws to curb
forced begging and human trafficking

Collaborate with NGOs, civil society organizations, and the private sector for skill
development and vocational training. Encourage the formation of Self-Help Groups
(SHGs) and provide financial assistance through bank loans and government
schemes

Develop information, education, and communication materials to raise awareness.
Provide follow-up and aftercare services to monitor progress and prevent relapse
into begging. Reach out to the public to create awareness and seek cooperation in
implementing protection mechanisms.
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https://[samacharnama.com/city/buxar/four-bikers-making-buxar-reels-run-over-
boy/cid14869951.htm
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Foxconn hiring: NHRC sends notice to Centre, Tamil Nadu govt
over ‘bias’ against married women at iPhone maker's plant

https://www.msn.com/en-in/news/India/foxconn-hiring-nhrc-sends-notice-to-centre-
tamil-nadu-govt-over-bias-against-married-women-at-iphone-maker-s-plant/ar-
BB1pdqgGqg?apiversion=v2&noservercache=1&domshim=1&renderwebcomponents=
1&wcseo=1&batchservertelemetry=1&noservertelemetry=1

The National Human Rights Commission (NHRC) on Monday issued notices to the
Union Labour Ministry and the Tamil Nadu government over reports of gender
discrimination in jobs by Foxconn, a major manufacturer of Apple devices, at its
iPhone assembly plant in Tamil Nadu's Sriperumbudur

The human rights watchdog issued the notices after taking suo motu cognisance of
media reports that Foxconn “has systematically excluded married women from jobs
at its iPhone assembly plant in Sriperumbudur, Tamil Nadu”.

A former human resource executive at Foxconn had alleged that “verbal directions”
were given to the recruitment agencies in this regard.

Citing reports, the NHRC said the company “does not hire married women because
of cultural issues and societal pressure”.

According to a report by news agency PTI citing sources, Foxconn had informed the
government that 25 per cent of its new hires are married women and its safety
protocol, which requires all employees to avoid wearing metal irrespective of gender
or religion, is not discriminatory.

The content of the media reports, if true, raises a serious issue of discrimination
against married women causing the violation of the right to equality and equal
opportunity, said the NHRC in its statement.

Seeking a detailed report within one week, the Commission has issued notices to the
secretary, Union ministry of labour and employment, and the chief Secretary,
government of Tamil Nadu.

As per media reports carried on June 26, a number of job seekers in the company
were spoken to during the period January 2023 to May 2024 and the candidate
information pamphlet of the company was examined, it said.
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‘It was revealed that only unmarried women were eligible for assembly job while
there was no mention in this regard in the advertisements made by the company. A
WhatsApp chat between a married candidate and the hiring agency of the company
was also quoted in the news report stating that when the candidate asked about the
salary and childcare facility offered by the company, the response was 'married not
allowed'. The company, reportedly, refuted the allegations of discrimination in
employment based on marital status, gender, religion or any other form,” the
statement said.

The NHRC also noted that gender equality is not only required in the Indian
Constitution, but the international treaties and covenants, viz., International
Covenant Civil and Political Rights, and the International Covenant of Economic,
Social, and Cultural Rights also provide non-discrimination on the ground of gender
in any form of employment.
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India News | National Policy for Protection, Rehabilitation and
Centralised Database: NHRC Advisory on Begging

https://www.latestly.com/agency-news/india-news-national-policy-for-protection-
rehabilitation-and-centralised-database-nhrc-advisory-on-begging-6089835.html

Get latest articles and stories on India at LatestLY. Building a nationwide database
and drafting a national policy for protection and rehabilitation of individuals engaged
in begging are among the recommendations of an NHRC advisory issued on Friday.

New Delhi, Jul 5 (PTI) Building a nationwide database and drafting a national policy
for protection and rehabilitation of individuals engaged in begging are among the
recommendations of an NHRC advisory issued on Friday.The advisory was issued to
the Centre and state governments to develop strategies aimed at eliminating the
need for begging and enhancing the quality of life for those involved in it, the
National Human Rights Commission (NHRC) said in a statement

It noted that despite a number of initiatives and welfare programmes implemented by
the central and state governments, begging persisted across the country.

According to the 2011 census, there were more than 4,13,000 (4.13 lakh) beggars
and vagrants in India, it said.

In its recommendations, the NHRC asked the authorities to draft a national policy for
the protection and rehabilitation of individuals involved in begging to prepare and
implement welfare schemes for them with targeted financial assistance, vocational
training, poverty alleviation and employment opportunities and continuous monitoring
and supervision by executive actions for implementation of those frameworks.It also
recommended undertaking sociological and economic impact assessment to
legislate an anti-human trafficking law to curb any racket of forced begging. "This law
should identify beggary as one of the root causes of human trafficking and insert
penal offences against the perpetrators."A standardised survey format is to be
developed by the Union Ministry of Social Justice & Empowerment for collecting
detailed information with the help of municipal corporations or government agencies
to build a national database of individuals engaged in begging with their physical,
mental and social status, which should be updated regularly on an online portal
accessible to all stakeholders, the statement said.The rights panel also asked to
ensure that, upon completion of the identification process, individuals engaged in
begging were brought to shelter homes (as mentioned under the Support for
Marginalised Individuals for Livelihood and Enterprise or SMILE scheme) located
within cities or districts, and registered as residents and issued identity cards by the
relevant authorities.Particular emphasis should be placed on catering to the needs of
children, women, the elderly, persons with disabilities and those addicted to
substance abuse involved in begging, according to the existing provisions of the law
applicable to these specific groups, it said in its recommendations.Other
recommendations include registering and enrolling all children between the ages of
six and 14 and involved in begging in schools under the Right to Education Act and
providing skill development and vocational training to shelter home residents in
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collaboration with government-recognised vocational centres to enable them to live a
life of dignity.It also recommended that NGOs or civil society groups may assist the
shelter home residents in forming self-help groups and in accessing loans for self-
employment.The state governments have been asked to start campaigns to ensure
the eradication of organised or forced begging in all forms. To achieve this goal, anti-
begging cells may be initiated by involving various stakeholders, including NGOs or
CSOs and human rights defenders, it said.
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https://samacharnama.com/city/madhubani/water-spread-in-madhubani-supaul-
villages-crops-destroyed/cid14869018.htm
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NHRC issues comprehensive advisory to safeguard and rehabilitate
beggars

https://www.news9live.com/india/nhrc-issues-comprehensive-advisory-to-safequard-
and-rehabilitate-beggars-2606120

The National Human Rights Commission (NHRC) of India on Friday issued an
advisory focusing on the protection and rehabilitation of individuals involved in
begging. The advisory includes significant recommendations aimed at addressing
the socio-economic difficulties experienced by underprivileged children, women and
differently-abled individuals.

New Delhi: The National Human Rights Commission (NHRC) of India on Friday
issued an advisory focusing on the protection and rehabilitation of individuals
involved in begging. The advisory includes significant recommendations aimed at
addressing the socio-economic difficulties experienced by underprivileged children,
women and differently-abled individuals.NHRC advisory on begging | Key
highlightsSurvey and Data Collection:— Establish a standardised survey format to
create a national database of people engaged in begging.— Regularly update
comprehensive information on an online portal accessible to authorities, nodal
agencies and shelter homes, covering parameters such as gender, age, family
status, health conditions, place of origin and previous economic activities.

Rehabilitation Measures:— Enroll people in shelter homes and issue identity cards for
identification purposes.— Ensure that shelter homes provide essential services like
healthcare, registration help and financial support.— Conduct awareness camps to
inform people about government welfare programs and job
opportunities.Healthcare:(— Provide adequate boarding, lodging and healthcare
services within shelter homes.— Facilitate access to mental health counseling,
addiction treatment and rehabilitation services.— Assist residents in accessing
government medical aid and insurance schemes.Education:— Guarantee free and
compulsory education for children aged 6-14 years involved in begging.— Offer early
childhood care and education for children under 6 years old whose parents engage
in begging.

Legal and Policy Framework:— Establish a comprehensive anti-begging framework
aimed at decriminalising begging.— Implement anti-poverty measures and enact
legislation to combat forced begging and human trafficking.Collaboration with NGOs
and Other Organisations:— Foster partnerships with NGOs, civil society groups and
the private sector to promote skill development and vocational training.— Support the
formation of Self-Help Groups (SHGs) and facilitate access to financial assistance
through bank loans and government schemes.Awareness and Sensitisation:—
Develop educational materials to raise awareness and provide ongoing support and
follow-up services to prevent relapse into begging.— Engage the public to increase
awareness and encourage cooperation in implementing protective measures.
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NHRC issues notice to Centre, Tamil Nadu government over
“serious issue of discrimination” at Foxconn’s iPhone factory

https://www.msn.com/en-in/news/india/nhrc-issues-notice-to-centre-tamil-nadu-
government-over-serious-issue-of-discrimination-at-foxconn-s-iphone-factory/ar-
BB1pdmOF?ocid=BingNewsVerp

The National Human Rights Commission (NHRC) has issued notices to the central
government and Tamil Nadu state authorities following reports of discriminatory
hiring practices at Foxconn's biggest Apple iPhone manufacturing plant in the
country near Chennai. The commission's action comes in response to a Reuters
investigation that uncovered systematic exclusion of married women from assembly
line jobs at the facility

"NHRC observes that the matter, if true, raises a serious issue of discrimination
against married women causing the violation of the right to equality and equal
opportunity," the commission stated as quoted by PTIl. The NHRC has requested a
detailed report within a week from both the labour ministry secretary and the Tamil
Nadu chief secretary.

"Risk factors increase when you hire married women," says former Foxconn HR
exec

The Reuters conducted an investigation at Tamil Nadu’s Sriperumbudur between
January 2023 and May 2024, which revealed that Foxconn, a major supplier for
Apple, had been rejecting married women applicants for iPhone assembly jobs.
Dozens of job seekers, advertisements, and WhatsApp discussions, showed that
Foxconn's third-party recruiters explicitly stated that only unmarried women were
eligible for assembly jobs.

Hiring agents and HR sources cited family responsibilities, pregnancy risks, and
higher absenteeism as reasons for not hiring married women. S. Paul, a former
human resources executive at Foxconn India, told Reuters: "Risk factors increase
when you hire married women." He explained that the company's view was that
there were "many issues post-marriage,” including that women "have babies after
marriage."

Apple claims to have worked with Foxconn to address the lapses in hiring practices

In response to the allegations, Apple acknowledged lapses in hiring practices in
2022 and claimed to have worked with Foxconn to address the issues. Meanwhile,
Foxconn has "vigorously refuted" the allegations of employment discrimination based
on marital status or gender.

While Indian law doesn't specifically bar companies from discriminating in hiring
based on marital status in the private sector, legal experts suggest such practices
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could be challenged. Several women's groups have called for investigations into the
matter.

The human rights commission emphasised that gender equality is not only required
by the Indian constitution but also by international treaties and covenants. It has
directed state authorities to ensure all companies follow labour law norms and
regulations.
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NHRC Issues Notices Over Forced Sex Trade Allegations, Child
Health Crisis in Indore Ashram

https://www.devdiscourse.com/article/law-order/3007385-nhrc-issues-notices-over-
forced-sex-trade-allegations-child-health-crisis-in-indore-ashram

The NHRC issued notices to state officials over reports of women being forced into
sex trade on the pretext of job offers, raising concerns about women's safety.
Additionally, a separate report revealed that children at an Indore ashram fell ill and
died, prompting another notice for immediate action and improvement of conditions.

In a stern step, the NHRC has issued notices to chief secretaries and police chiefs of
all states and union territories concerning reports of women being coerced into sex
trade under the guise of lucrative job opportunities

The NHRC, on Friday, noted that content cited from a news report where women
were arrested during a raid suggests a dire situation for women's rights and safety.
The report, dated July 1, revealed that arrested women in a Ranchi hotel raid were
driven to sex trade out of dire necessity, often coerced by relatives or entrapped to
meet family needs.

The crime syndicate's extensive network, spanning the country, calls for a
nationwide crackdown, the NHRC emphasized. Meanwhile, in another pressing
issue, the NHRC responded to media reports of child illnesses and deaths at an
Indore ashram, seeking an urgent response and improvement measures.
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NHRC Issues Notices to States, UTs on Women Coerced into Sex
Trade

https://www.oneindia.com/india/nhrc-issues-notices-over-women-forced-into-sex-
trade-011-3871627.html

The National Human Rights Commission (NHRC) has raised alarms over reports of
women being coerced into sex trade under the guise of job offers. The NHRC has
issued notices to the chief secretaries and police chiefs across all states and union
territories, seeking detailed reports on measures taken to combat this issue.

Alarming Reports of Forced Sex Trade

A news report from July 1 highlighted that many women arrested during a raid at a
hotel in Ranchi, Jharkhand, were forced into sex work out of desperation. The NHRC
noted that these women were often pushed into this situation by relatives or due to
family needs, making it difficult for them to escape the control of criminal elements.

The NHRC's statement emphasised that the women involved came from various
regions and were lured with false job promises. Their handlers operated from distant
locations, indicating a widespread crime network. This necessitates a nationwide
crackdown on such criminal activities, according to the commission.NHRC's Suo
Motu CognisanceTaking suo motu cognisance of the media report, the NHRC issued
notices to the chief secretaries and director generals of police in all states and union
territories. The commission demanded a comprehensive report on actions taken and
planned to address the issue of women being forced into sex trade by anti-social
elements.

Despite existing laws and schemes aimed at protecting women, the NHRC observed
that criminal elements continue to exploit vulnerable sections of society. This
highlights a significant gap in the implementation and enforcement of protective
measures for women's safety and welfare.

In another concerning development, the NHRC took suo motu cognisance of reports
that 30 children fell ill and five died at an ashram shelter home in Indore, Madhya
Pradesh. The affected children, aged between 5-15 years, are suspected to have
suffered from blood infection and food poisoning.Most children residing in these
ashrams are orphans. The NHRC has issued a notice to the Madhya Pradesh chief
secretary, requesting a detailed report within one week. This report should include
the current health status of hospitalised children and steps taken to prevent such
incidents in the future.The NHRC's actions underscore the urgent need for improved
conditions in shelter homes and stricter enforcement of laws protecting vulnerable
populations. Ensuring the safety and dignity of women and children remains a critical
priority for the commission.
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NHRC issues notices to states, UTs over women being ‘forced’ into
sex trade by anti-social elements

https://theprint.in/india/nhrc-issues-notices-to-states-uts-over-women-being-forced-
into-sex-trade-by-anti-social-elements/2162822/

New Delhi, Jul 5 (PTl) The NHRC has issued notices to the chief secretaries and the
police chief of all the states and union territories over reports that women are
allegedly being forced into sex trade by anti-social elements on the pretext of
providing them with lucrative job opportunities.

In a statement on Friday, the National Human Rights Commission observed the
content of a news report quoting statements by women arrested during a raid, if true,
raises a serious concern relating to the life, liberty, equality and dignity of women,
irrespective of caste, religion and geographical boundaries

“The media report, carried on July 1, indicates that most of the arrested women
during a raid at a hotel in Ranchi, Jharkhand, got into sex trade out of compulsion
and helplessness. Many of them were pushed into this web by their relatives and
some of them were forced to enter into this ugly business to fulfil the needs of their
families and could not come out of the vicious network of anti-social elements once
got into their grip,” it said.

The news report indicates that the victim women are natives of different places,
“trapped in the name of a job” and their handlers are reportedly operating from
distant locations. This indicates the “depth of the crime syndicate” across the
country, which requires a pan-India action against such criminal elements, the
statement said.

The NHRC, after taking suo motu cognisance of the media report, issued notices to
the chief secretaries and the director generals of police of all the states and UTs,
seeking a detailed report on the steps taken and proposed to be taken to deal with
the anti-social elements pushing women into sex trade, it said.

Issuing the notices, the commission further observed that despite several laws and
schemes in the country for the protection, safety and welfare of women, the anti-
social and criminal elements manage to target the vulnerable sections of society,
particularly women.

In another statement issued on Friday, the NHRC said it has taken suo motu
cognisance of media reports that 30 children allegedly fell ill and five died at an
ashram (shelter home) in the Indore district of Madhya Pradesh.
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“They are of 5-15 years. Reportedly, blood infection and food poisoning are
suspected to be the reasons behind this. Most of the children living in the ashrams
are orphans,” it said.

The NHRC issued a notice to the Madhya Pradesh chief secretary, seeking a
detailed report within one week. It should include the present health status of the
children reportedly hospitalised for medical treatment, it added.

The commission would also like to know about the steps taken to improve the overall
condition of the ashram so that such incidents do not recur, the statement said. PTI
KND MNK MNK MNK
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NHRC puts advisory for protection of beggars: ‘Decriminalise
begging’

https://www.hindustantimes.com/india-news/nhrc-puts-advisory-for-protection-of-
beggars-decriminalise-begging-101720196287485-amp.html

NHRC issues advisory for protection and rehabilitation of individuals engaged in
begging, recommends survey, rehabilitation measures among others.

The National Human Rights Commission (NHRC) of India on Friday issued an
advisory for the protection and rehabilitation of individuals engaged in begging.

The human rights body has included several key recommendations to address the
socio-economic challenges faced by impoverished, uneducated children, women,
and differently-abled people.

NHRC advisory on begging | Top points

* Develop a standardised survey format to create a national database of persons
engaged in begging.

* Regularly collect and update detailed information on an online portal accessible to
authorities, nodal agencies, and shelter homes.

* Include parameters such as gender, age, family status, health issues, place of
origin, and previous economic activities.

Rehabilitation Measures:
* Register individuals in shelter homes and issue identity cards.

* Ensure shelter homes provide essential services, including healthcare, registration
assistance, and financial services.

Healthcare:
* Provide proper boarding, lodging, and healthcare services in shelter homes.

* Ensure access to mental health counseling, de-addiction, and rehabilitation
services.

* Link residents with government medical assistance and insurance schemes.
Education:

* Ensure free and compulsory education for children aged 6-14 years involved in
begging.

* Provide early childhood care and education for children up to 6 years old whose
parents are involved in begging.

Legal and Policy Framework:

« Establish an anti-begging framework and work towards decriminalising begging.
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» Undertake anti-poverty measures and enact laws to curb forced begging and
human trafficking.

Collaboration with NGOs and Other Organisations:

* Collaborate with NGOs, civil society organisations, and the private sector for skill
development and vocational training.

* Encourage the formation of Self-Help Groups (SHGs) and provide financial
assistance through bank loans and government schemes.

Awareness and Sensitisation:

» Develop materials to raise awareness and provide follow-up and aftercare services
to monitor progress and prevent relapse into begging.

* Reach out to the public to create awareness and seek cooperation in implementing
protection mechanisms.

These recommendations aim to address the root causes of begging, provide support
and rehabilitation, and ensure the dignity and rights of the affected individuals are
upheld, the human rights body said.
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NHRC Recommends National Policy for Rehabilitation of Beggars

https://www.devdiscourse.com/article/law-order/3007379-trump-seeks-partial-pause-
in-classified-documents-case-following-supreme-court-ruling

The National Human Rights Commission (NHRC) has issued an advisory
recommending the creation of a national policy to protect and rehabilitate individuals
engaged in begging. It aims to enhance their quality of life through financial
assistance, vocational training, and other welfare schemes. Additionally, the advisory
urges for the implementation of anti-human trafficking laws to combat forced

begging.

According to the 2011 census, India is home to over 4,13,000 beggars and vagrants.
Despite numerous government initiatives and welfare programs, the problem
continues to exist. In response, the NHRC suggests targeted financial assistance,
vocational training, and employment opportunities to improve the quality of life for
these individuals. Continuous monitoring and implementation of these frameworks by
executive actions are also recommended.

The advisory also addresses sociological and economic impacts, encouraging the
drafting of an anti-human trafficking law to identify and penalize those enforcing
forced begging. An updated national database, accessible online to all stakeholders,
is to be maintained. Special attention is given to vulnerable groups including
children, women, the elderly, and persons with disabilities. State governments are
urged to eradicate organized or forced begging through campaigns and the creation
of anti-begging cells.
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NHRC seeks report from CS on plight of schools in TG

https://www.thehansindia.com/news/cities/hyderabad/teach-for-change-and-
pegasystems-complete-major-renovation-and-upgradation-of-government-schools-
in-devaljamsingh-qudimalkapur-889618?infinitescroll=1

Hyderabad : The National Human Rights Commission (NHRC) has called for a report
from the TG government on plight of schools in the State. The Commission's action
comes following a complaint lodged by Sravan Vurappali from the city, alleging that
the conditions of government-run schools are appalling and detrimental to the well-
being and educational development of students in most parts of Telangana.

The complaint highlighted lack of basic infrastructure like adequate classrooms,
functioning toilets, clean drinking water facilities and safe playgrounds. Sanitary
conditions in several schools are extremely poor, posing serious health risks to both
students and the staff.Also, "schools don’t have any budget to hire
scavengers/workers required to keep school premises clean."

Also, there are no qualified teachers in most schools, causing overcrowded
classrooms and compromised learning experiences. Besides, the quality of food is
allegedly unhygienic and sometimes many living creatures appear in food of
students, the complaint noted.Following this, the NHRC, in its notice to the State
Chief Secretary on Thursday said the complainant highlights a noticeable deficiency
in essential educational resources such as textbooks, laboratory equipment and
teaching aids, hindering effective teaching and learning. Some schools face security
challenges, making them unsafe for both students and teachers.Against this
background, the commission sought for a report within four weeks. It warned that it
would be constrained to invoke coercive process u/s 13 of the Protection of Human
Rights Act, 1993, calling for a personal appearance of the authority concerned for
submission of the report if it is not received within the stipulated time.
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https://www.newsnationtv.com/india/news/nhrc-advisory-for-protection-of-beggars-
decriminalise-begqging-in-hindi-480145.html

HRA & AP AMATIBR START (NHRC) ¥ YhaR i Mgy H ot Afckral o1 JRaf
3R g7ag & forT Tearser IRl &1 3.

T3 fewlt: YRd & AP AHEISR SN (NHRC) 1 YhaR &1 flgngfa & o
fFE Y W IR T F T tsaeR! 9 3 8. AFaeR Fen ¥ W,
ST sr=at, mfgemat SiR faw T Al & W= o aTel! ATHTfoIe- e gAifaal &1
THTYM A F o1y s v Rywii wnfere &) 8. =ferg 39 enffea § g o
NHRC & 9aTg & $8 T fogsll & qugl. O1qd 8 fb, 398 Tderm 3R Se1 IUg,
e, e Sf geryd e @ oft =nfire fose g

g 9= 9 NHRC 31 9d18

Fd&or 3R ST IE:

figngfa # o Afekadl 1 T AP ST S & AT T AHBIpd Tdaul TRy
fae R &

-SMEmTREY, Tree Toifal 3R s Tt & fore gau siFars uidd WR faxgd oTHeRT
fafid U Q THd H 3R ST Y.

Rte 2mfdrd &,

qai IUT:

-3 T8 cafaddl o1 Uoiierur Y 3R Uga U Sk} &Y.

g L & g 8 W S@HE, USiaHR0l erdl SR faxiia Jarst afed
3{Ta=GS HATE UG B

IRBR HATHRY TST37 3R AR & THRI & IR A SR TR B & fog
frfaR smaifora 9.

WY IHT:

-3 T[Et A I Wi, STar 3R Wy JaT Uer &y

el 3 R fafdre Gerdr SR St dremrst 4 ofs.

Rram:

femafa o e 6-14 a9 & oY & F=d & o FA:Yewp 3R sifard fRren gffda &3,




NEWS NATION, Online, 6.7.2024

Page No. 0, Size:(0)cms X (0)cms.

-6 99 A% & 7 Sl Bl YRS SFUT BT S@HTA 3R &M U™ X S Arar-fian
WiRg A & i .

ST 3R ifarTa era:

e Hrg-faRidt gfer wiftd & iR g T & SRty &t 9 § g & favn |
BHIH DX,

TRIS-faRIeRt IUTg HRAT 3R SeRA WG A 3R AT BRI Bl Ab & AW S
CEIGI

R RPN WISH! 3R 3 TIS1 P ATY HEANT:

B AP 3R ATaTRAIS URE & T IR IRBR A6, ARG TS TSI

3R sl &3 & Try TganT B,

T T THE! (TITAST) & T3 &I MdTed B 3R 9 HUN 3R WRBRT qroi137t
& Ty ¥ fa<iia Igradr ugH &1,

SINRe&dT 3R Haga=fedr:

STEHdl g & e Il fasRa &Y 3R wifa &t TR &9 iR QlaRT i
AT &1 Ughl 1 A & o Srgad! 3R 971G Bt SEHTd YA T .

SRl UaT SR & o SiFaT aeb Uge SR YR&T o AN R § JganT d.




S% JANTA SE RISHTA, Online, 6.7.2024
¢

Page No. 0, Size:(0)cms X (0)cms.

g
NATIONAL HUMAN
RIGHTS COMMISSION

NHRC 7 dieft & Tpal 3t gz W Hiew & Raid wih

https://jantaserishta.com/local/telangana/nhrc-seeks-report-from-cs-on-plight-of-
schools-in-tg-3371741
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https://www.amarujala.com/india-news/nhrc-notice-to-states-on-forced-prostitution-
of-women-suggestion-of-national-policy-on-4-13-lakh-beggars-2024-07-06
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